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*[N THE HIGH COURT OF DELHI AT NEW DELHI

Review Pet.209/2018 & CM N0.22593/2018 1n
+ W.P.(C) 6463/2015

VIJAY PRAKASH PANDEY | ... Petitioner
Through: None.
Versus '
UNION OF INDIA & ORS ... Respondents
Through M. Dev P, Bhardwaj,
CGSC for UOL

‘ Ms. Monika Arora, Adv for

Kushal Kumar, Adv.

Mr. Anil Grover, Standing

Counsel with Mr. Jitender

Tripathi, ASC and Mr

Shivam Kumar, Adv for

New  Delhi  Municipal

Council.

Mr. Satyakam, ASC for

GNCTD. '

Ms. Mini Pushkama, SC for

EDMC with Ms. -Shiva

Panuey and Ms. Swagata

Bhuyan, Advs.

CORAM: '
HON'BLE THE ACTING CHIEF JUSTICE

| HON'BLE MR, JUSTICE C.HARI SHANKAR

ORDER
Yo 25.05.2018
CM No.22593/2018
L. [ssue notice to the non-applicants.
2. Ld. counsels appearing for the non-applicants accept nbtice.

W.P.(C) 6463/2015 page 1 of 2

MCD (North) with Mr.




3. This application has been filed by the Government of NCT
of Delhi seeking clarification of our orders dated 16" April,.2018
and 21° May, 2018. |

4. Pending dectailed consideration, we clarify that the
Govemment of NCT of Delhi shall make payments to the East
Delhi  Municipa!  Corporation  and North Delhi Municipal
Corporation w.e.f. 1" November, 2017 in terms of the
Recommendations of 4" Delhi Finance Commission as contained
at page 235 1n r})aras 2 to 4, withoﬁt prejudice to the respective
rights and contentions of the parties. | '

5. List on 28" August, 2018, the date already fixed in the writ
petition.

Dasti under signatures of the Court Master.

ACTING CHIEF JUSTICE

CHARI SHANKAR, J
MAY 25, 2018
a)
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